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Attack OIl Iliad. T_pl_ ba 
Malaysia 

+ 
*66. SHRI SHYAM SUND.-\R GUPTA: 

SHRI CHIMAN BHAI 
SHUKLA : 

Will the Minister cf EXTERNAL 
AFFAIRS be plea-ed to state : 

(a) whether Government have seen press 
report in the 'Hindustan Times' of the 
31st May, 1979 wherein it has been stated 
that Hindu temples in Malaysia are under 
constant attack by fanatic groups in that 
country; 

(b) if so, whether any protest has been 
lodged by the G,)vernment of India ; 
and 

(c) what steps have been taken for the 
safety of sacred deities ? 
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SHRISHAMBHU NATH CHATUR­
VEDI : Has any prosecution been lauched 
in these cases ? Press reports also say that 
Indian nationals are being discriminated 
against in the matter of trade & employ­
ment. Is it true ? 

SHRI ATAL BlHARI VAjPAYEE : 
I would like to reply to the second part of 
the question first. We have not received 
any reports suggesting that there is any 
discrimination on the basis of race, citizen­
ship or creed in Malaysia. But in one 
case, which I referred to earlier, one person 
was arrested and he is being tried in a 
court . 
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